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CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH, JODHPUR

"OA N0.520/2013
OA N0.521/2013
OA No0.522/2013
‘OA No0.523/2013
OANO.524/2013 . - .

Jodhpur, this the 23 day of April, 2014
CORAM

Hon'ble Mr.Justice Kailash Chandra Joshi, Member (Judicial)
Hon'ble'Ms.Meenakshi Hooja, Member (Administrative)

OA No.520/2013

1.~ Nand Lal s/o Sh. Mirchu Mal, aged about 54 years,
2. S.K.Kaushik s/o Sh. B.S.KAushik aged about 50 years
3. Dharam Paul s/o-Sh. Tulsi Ram, aged about 57 years .
4, Samsuddin Siddigue s/o Sh Nihaluddin aged about 56 years
‘5. Baljeet Singh s/o Sh Sadhu Singh, aged about 57.years,
6. Prem Chand s/o Sh Phool Chand aged about 56 years,
7. Hanuman s/o Sh Chanan Ram aged about 55 years
8. Bhagirath s/o Sh Rugha Ram aged about 56 years
9. Ram Sunder s/o Sh Bhagirath aged about 55 years
10.  Jagdish Prasad s/o Sh Sultana Ram aged about §1-years
11.  Mani Ram s/o Sh Padma Ram aged about 57 years
12. Dayala Ram s/o Sh Ganpat Ram aged about 59 years
13..  Kala Ram s/o Sh Hari Chand aged about 50 years
14.  Banwari Lal s/o Sh Battu Ram aged about 50 years -
15.  Brij Lal s/o Sh Balu Ram aged about 50 years
-16. P.M.Mathew s/o Sh Yahannan aged about 50 years -
117. Prem Singh s/o Sh Sucha Singh aged about 55 years
18.

Nand Ram s/o Sh Shera Ram aged about 56 years
Thura Ram s/o Sh Deepa Ram aged about 59 years
Om Prakash Meena s/o Sh Bachana Ram aged about 53
years. S S '
Sarda Ram s/o Sh Mali Ram aged about 50 years
Suraj Bhan s/o Sh Datta'Ram-aged about 50 years .
Balbir Singh s/o Sh Bhagirath Singh-aged about 46 years -
Raj Kumar s/o Sh Puran Chand aged about 50 years
Parshadi Lal sfo Sh Jagan Nath aged about 50 years
Rama Shankar s/o Sh Mkhan Pal aged about 50 years
Raji Ram-s/o Sh Surja Ram aged about 50 years

‘ Narayan Ram s/o Sh Hema Ram aged about 50 years

; , 7 . Bajrang Lal s/o Sh Makhan Lal aged about 51 years

-30. " Suresh Kumar sfo Sh Amar Nath aged about 50 years



All the cpphcon s are workmg under GE (Army) Suro’rgorh ond
all are r/o C/o GE, (Army) Suratgarh, Dls’rrlc’r Sri Gangonogor

Rcuas’rhdn
| : ..,..Appliconfs
By Advocate: Mr. S.K.Malik
Vs..
1. Union of India ’rhrough the Secrefory, Mlnls’rry of Defence,
. Raksha Bhawun, New Delhi.
2. Commonder ‘Norks Ehgineer (A'F),' Bikoner, Rojos’rhon.
3. Garrison Engieer (Army), Suro’rgorh DISTFICT Srlgqngoncgor
~ (Ray.) : :
- Respondents

By Advocate: Mr. Adity 3 Singhi on behalf-of Ms: K-Parveen -+

OA No 521 2013

- Hom Ram. S/o Sh v\clu Rom aged obou’r 54 years
© Mal Smgh S/o.Shr-Ram Gopal aged obouT 50 years.:
Jagroop Singh S/D Sh. Surjeet Singh oged about 52 years.
Sheyopat Ram $;0 Shri Nathu Ram aged about 50 years.
Bhuwal S/o Sh. Kt anari Prasad ‘adged about 49. yecrs b -
Jai Singh $/0 $h, >hénan.Ram aged about 50 years.
Uma Shanker $/0 Sh.-Mukhori Pal aged about 47 yeors
Raju S/o Sh. Hairji.aged about-82 years.:. :
Krishan Lal S/o Sh -Rang Lal aged about 52 yeors
.. Samser Singh S/o Sh: Hordyol Singh:aged about 51 yeors
- Bhajan Lal S/o Sh Laxman Ram oged about 48 years.-
" DeviLal $/o Sh. Bi'bal Ram aged about 50-years. -
Laxman-Singh S/c Sh. Sapuran Singh ‘aged about 53 yeors
'P. Parsanna S/o $1. Dwijabar aged.about 48 years.
Maman Ram $/o Sh. Chanan Ram aged' about 47 yeors
Devi Lal S/o Sh. Lcridu Ram oged about 50 yeors _
Shyam Lal S/o'Sh. Sita-Ram aged dbout 44 years, =
Kartar Singh §/0 $. Rid Mal aged about é0'years. |
“Rajender Kumar, c/o Sh. Banwari. Lal aged about 52 years.
. .. Shyam Sunder S/o Sh. M.D. Rawat aged about 50 years.
Bhadur-Ram $/o ¢h. Badhana Ram aged _obou’r 51 years.
Inderjeet Singh /> Sh‘ Sanwata Ram agéed about 55 years. .
. Dharam Pal §/0 §a. Phule Ram cged obou’r 51 years. = -
24, - Teja.Singh S/o Sh. Budh Singh:aged' about 55 years.
25.  Surésh Kumar $/6 Sh Chhotu Ram oged about 48 yeors
26, ¢ Mohon Lal S/o Sh- Tulsot Ram oged obouf 45'years,
¥27.  Rameshwar Lal S/o Sh. Bhanwar.Lal oged about 48 years.,
. ', 28. Subhash S/o Sh. J2eti Ram oged about’50-years.
.» 0 29. - Rdja Ram'S/o Sh. >honker Lal aged qbout 49 years:
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30.  Budh Ram /0 Sh. Mani Ram aged about 45 years.

All the applicants are working under GE (Army) Suratgarh dnd
all are resident of C/o G E. (Army) Surqucrh District Sri- Gongonogcr
(Rajasthan).

....Applicants

B By Advocate: Mr $.K-Malik

Vs.

1. Union. of India through the Secrefdry, Ministry . of Defence,
Raksha Bhawan, New Delhi.

2. Commonder Works Engineer (AF) Bikaner, Rojqﬂhqn.
3. Garrison Engineer (Army) Surafgorh District Sri — Ganganagar
(Raj.).
Respondents -

By Advocate: Mr. Adh‘yo Singhi on behalf of Ms. K.Parveen -

OA No.522/2013

Mahaveeér Prasad S/o Sh. Monphool Ram aged about 47 years
Mangat Ram S/o Sh. Ramiji Lal aged about 45 years.
Rameshwar Lal S/o Sh. Parma Ram aged about 49 years.
Prahlad Rai S/o Sh. Sultana Ram aged about 48 years.
Bishna Ram S/o Sh. Jagdish Prasad aged about 50. years.,
Hazari Ram S/o Sh. Basti Ram aged about 52 years, '
Jagdish Prasad S/o Sh. Yad Ram aged about 44 years.
Amar Singh S/o Sh. Tara Singh aged about 52 years.
. Sube Lal §/o Sh. Doman Singh aged about 50 years.
. Sahab Ram S/o Sh. Rekha Ram aged about 52 years.
. Bhawani Singh-S/o Sh. Peep Singh aged about 55 years.
Ram Kishan S/o Sh. Mangali Ram aged about 53 yeors
Sohan Lal /o Sh. Mam Rqj aged about 56 years. - .
Hanuman Singh S/o Sh. Matadeen Singh aged about 48 years,
Ram Sukh $/o Sh. Ram Charan aged about 50 years.
Jagdish Ram S/o Sh. Gopi Ram aged about 45 years.
Ramvir Singh S/o Sh. Rattan Singh aged about 44 years.
Kapoor Singh S/o Sh. Narng Lal aged about 42 years.
Mahaveer Prasad §/o Sh. Bharat Singh aged about 49 years.
Ram Lal $/o Sh. Mam Raj aged about 52 years.
Megha Ram S/o Sh. Ghutha Ram aged-about 46 years.
Jasvir Singh S/o Sh. Guljar Singh aged about 41 years.
Prahlad Kumar S/o Sh. Bhadar Ram aged about 44 years.
Ashok Kumar S/o Sh. Shiv Singh aged about 49 years. -
Om Prakash Meena S/o Sh. Bhagwan Ram Meena aged about
- 55 years.

VO NG AW —

.26. Bhoora Ram $/o Sh. Mangla Ram aged about 49 years.



27.  Basant Kumar $/o Sh. Jawahar Lal aged‘cbou’r 44 yecrs

28.  Amar Singh S/o Sh. Ganga Ram aged about 54 years.

29.  Anar Pati Yadav S/o Sh. Raghu Nath chov aged obout 54
years.

30. - JaiSingh S/o Sh. Sawai Slngh aged Gbou’r 48 yeors

All opplican’rs are working under GE (Army)} Suratgarh and all \
are resident of C/o G.E. (Army) Suratgarh, District Sri-Ganganagar
(Rojos’rhon) ) - :

L Applicants

By Advocate: Mr. S.K.Malik .
- T Vs,
1. Union of Indla ’rhrough the. Secretory Mlnls’rry of Defence
Raksha Bhawan, Néw Delhi.
| . . ‘: ‘ 19
2. Commcnder Works En'gineer (AF) Bikoner, Rajasthan. =
3. Garrison Engineer (Army) Suro’fgclrh District Sri - Gongonogor
(Raj). -, - ; . .
- | |
ST .. Respondents

By Advocate:: Mr Adl’ryo Slnghl on, behclf N\s KParveen .

QA No. 523_[2013 e ', . o
Romesh Chdnd S/o Sh Sunder Rom aged about 51 yeors
Gurcharan'Singh S/o Sh Jeet Singh, aged about 50 years. ;
Kulwant Singh S/o Sh Harnek Singh, aged about 51 years.
-Madan Lal S/o Sh: Manphool Ram, aged about 48 years.
Gomand Ram S/o Sh Moola Ram aged about 48 years
Maru Ram s/o Sh Surja Ram oged about 53 years
Pawan Kumar S$/o Sh-Muralidhar Singh, aged about 51 years.
* Resham Singh S/0.Sh. Darshan Singh, aged about 51 years. .
Ram Kishan S/o Sh Tulsi Ram aged about 48 years
Kalu Ram’s/o Sh Sant Ram, aged about 56 years ,
Pramod-Kumar S/o Shn Bishan Sworoop Shqrmc aged obou’r 49
years .. .
Phool-Chand S/o Sh Bolu Ram aged obou’r 47 yeors
Thakur Rarri $/o Sh. Jetha Ram aged.about 60 years
Atma Ram §/o Sh Thurc: Ram aged about 46 years :
Anoop Singh S/o Sh Achhar Singh, aged about 52 years *+
Mohinder Singh S/o Sh Karan Singh, aged about 46 years
Mohan Lal $/0.Sh Santa Singh dged about 45 years ’
Ram Lal S/o Sh Dev Karan, aged about 53 years
Ram leos S/o Sh-Nana Ram aged about 48 years .
Mahayvir Prasad $/6: ShBal Chand aged about 55 years
“Suresh Kumar s/6 Sh Naroln Ram aged about 55 years
Chhitar-Mal's/o Sh Romeshwor Ldl aged about 48 years
Chhote kal s/o Sh: Mahogu Ram, aged about.54 years
Om Prakash Arya. s/0'Sh Atmar Ram aged about 49 years
lnder Prdkosh s/o Sh MOlO Rom oged abou’r 48 yecrs
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'26.  Rajender Singh $/o Sh Sumer Singh aged about 48 years
.27. Ram Kumar s/o Sh Dunger Ram aged about 49 years

28. Dharam Pal s/o Sh Mani Ram aged about 50 years
29.  Sahi Ram s/o Sh Mukh Ram aged about 59 years
30. Rameshwar Lal s/o Sh Bachna Ram aged about 50 years

All applicants are working under GE {Army) Suratgarh and all
are resident of.C/o G.E. (Army) Suno’rgorh District Sri- Gongoncgor
" (Rajasthan). .
.....Applicants

By Advocate: Mr. .K.Malik
Vs.

1. Union of India through the, Secre’rdry, Mlnlstry of Defence |
Raksha Bhowan New Delhi. - B :

2, -Commdnder Works Englneer (AF) Blkaner Rajasthan.
3. Garrison Engineer (Army), Suro’rgarh, District Sri — Ganganagar
(Raj.). : ‘ :

.. Respondents

By Advocate: N\r Adilryo Singhi onibehcll\f of Ms. K.Parveen -_ '

OA No,524/2013

Sohan Singh s/o Sh Amar Singh aged about 50 years
Sher Singh s/o Sh Dhana Ram aged about 50 years
Om Prakash s/o Sh Dheru Ram aged about 52 years
Gopal Sain s/o Sh Jutha Ram aged about 48 years
Devi Lal s/o Sh Gopal Ram aged about 50 years A
Smt Sukhjeet Kaur w/o Sh Rudlu Ram aged about 53 yeors
Smt Kamla Devi w/o Sh Het Ram aged about 50 years -
- Devi Lal s/o Sh Madan Lal aged about 50 years
Ram Kumar s/o Sh Malu Ram aged about 50 years
Mani Ram Khayalia s/o Sh Kashi Ram aged about 40 yeors
~Ram Dev.s/o Sh Jamna Lal aged about 50 years .
Ved Prakash Sharma s/o Sh Hajari Ram aged about 52 years -
Ved Prakash s/o Sh Chandu Lal, aged about 47 years
.Mohan Lal s/o Sh Tulsa Ram, aged about 40 years

~All applicants are working under GE (Army) Suratgarh and all
are resident of C/o G. E (Army) Surotgarh District Sri- Gonganogar
(ROJas’rhan)

..... Applicants

By Advocate: Mr. S.K.Malik




1. Union of Indrd fhrough the Secrefory, Mlnlsfry of Defence
Raksha Bhdwcm New Delhl ' :
2. . Commander Works Englneer (AF) Blkdner Rdjosfhdn

3  Garrison Englneer (Army) Surofgorh ‘District 3ri — Ganganagar
(Rai.).

. Respondenfsl

By Advocate: Mr. Adifyo Singhi on behdlf of Ms. K.Parveen

. ORDER lORAL) L

‘ Per Jusflce K.C. JOShI JM

Controversy mvolved '|n dII fhe Ohdmdl Applrcofrons frled by fhe
»Vemployees worklng under VGTIOUS offrces of Mrlrfory Engrneerlng
. Serwce (MES)ls common dnd oII fhe opplrconfs hove soughf common

‘_relref reldflng fo rdfe of Frxed Medrcol AIIowonce Therefore we.shdll
v S decrde Q.A. Nos 520 521 522 523 ond 524 of 2013 by a common

B "order

2. For soke of convenlence we would fdke lnfo dccounf fdcfs of -

" OAs The shorf facts as. dverred by fhe dpplrcornf in OA No 520/2013
| 'élre fhdf dll fhe dpphconfs dre worklng df 15 kms dey from Surdfgdrh
lrfy under (Army) S>UT;GTgGTh dnd fhere | |s no :.Lsfdfe
& Governmenf/locol body hosprfdl or. drspensory wrfhln 5 kms from- rddlus
of fherr ploce of worklng There |; ‘dl.;ov | no qudlrfled ‘l ;;r}'vé’re
L hosprfol/prdcflcenor dVdrIdble who can be dppomfed ds Aufhorrzed

Medrcol Affenddnf Therefore ds per Govf of Indlo Mrnrsfry of Hecrlfh

d_nd' qully Welf.qre -'(MOH&FW)‘_O_M No. 5;140,25/33/9_8-MS ddfed

the case as dverred in OA No 520/2013 for odjudlcofron of all fhese

w4
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18.01.1999'qu the employees of GE.{Army) Suratgarh are entitled for
Fixed = Medical Allowance ‘os per Cen’rrall Services (Medical-
Attendance) [CSMA] Rules, 1944, Therefore,lthe dppliclzohfs are being
paid Fixed Medical A(lowonce (FMA)' @ Rs 100/- per month w.e.f.
01.09.2008 103].10.2010 vide léh‘er dated 07.02.2009 (Annéx. AN).
After implemeh’roﬂon of éth Central Pay Commission, FMA for Central
Govt. pensioners/fqmily _peﬂpsionerﬂs‘ residing in areas not covered by
CGHé qdmini;’rered“by MOH&EW, ilé-.enhonwc-;d 'll;rom Rs 100 pm 1o Rs
300 p.m. vide OM dated26.05.2010 {Annex. A/2). The respondent No.
2 vide letfter do’réd 26.09.20]0 'brought the same to notlice of
résp-ondent No. 3 and others who are working under him ond the
respondent N‘o‘. ‘3 obtained (equired cerfificate for glro.mt of fj*ed
medical allowance from the office of Chief Medical & HeoHH ’O,fﬁcer
. (CMHO), Sriganganagar (Raj) for a period of '3 .years Le. w.e.f.
01.01.2011 fo 31.12.2013. , Thereafter, the compefen’r au’rhqr_ity Qide '
letter dated 07.02.2013 (Annex. A/S) accorded sanction for grch of
FMA for the perjod 01.01.2011 to 31.1.2.2013. The responden"rs‘ should
“have made the payment of FMA @ Rs 300/- p.m. instéad of Rs 100/~
p.m. occordfng to Annex. A/2, therefére, the applicants Throug‘h'Tiwieair
union le’r"rer dc:‘rgd 18.06.2013 took Ub .The mq’r’rer with the respdn;ﬁénts
and requested the responaenis to grant FMA @ Rs 300/- pm GS Béing

given .To pensioners;erhployees. The representation of MES Workers

“Union was forwarded to the Respondent No. 2 vide letter dated
'\!;{ . .

124.06.2013 but still the applicants have _no’r been granted ’rhé FMA @

D
iy
i

i

. Rs 300/~ p.m. equal to T'he rate of -bensioners employee. Aggrieved by
non-action on the part of the respondents, the applicants se_ek

direction to the respondents for making payment at the enhanced




amount of FMA @ Rs 300/- pm ’W.e.f. 01.09.2008 ins’feod.of_ Rs 100/-

p.m. alongwith interest @ 12% pevr annum on the arrears.

CH By way reply nn OA No‘. 520/20]3, the respondents have averred

that the oppliodnts are eligible to draw FMA @ Rs 100 p.m. in Terms of

MoH&FW, Govt. of India letter ddfed 18.01.1999 and the respondent

depdn‘mem‘ on the odwce of PCDA (SWC). Joupur has olreody Token

' ' up the matter with the compeTenf ou‘rhon’ry ie. Engmeer—m Chlef
Branch, Army Headquarters for grant of FMA @ Rs 300/- per mo'nfh.r

The respon’dem‘s hove' fur’rher ove"rred 'rh‘cn‘ Annexure A/2 dofed'

26.05. 2010 issued by M|n|s’fry of Personnel Public Gnevonces &

" Pen3|ons is oppllcoble to- pensnoners/rehred persons ond not forv all

cMhon employees work_lng under Govf 'of India at presem‘ .The

an represenf‘o»‘ion of the MES Workers Un(on hds been forworded to

hngher ou’rhon’fy wde letter dated 18 01. 2013 ond reply ’ro The some is

still dwouted b

‘4; Heord bo’rh ’rhe pdr’nes Counsel for the dpphcon’r confended

that the Govf of |nd|Q v1de n‘ O M Annex A/2 enhonced ’fhe rofe of

FMA from Rs 100 to Rs 300 w.e.f. 01 .09. 2008 ond Thls 0. M is opphcoble
to Cen’rrol Govf PenSIoners/fomlly Pen5|oners reSIdlng in the ored not
covered under CGHS odmlnlsfered by MoH&FW correspondmg heol’rh
schemes odmlnls’rered by ofher Mlnls‘rnes/Depon‘men’rs for ’rhe rehred"
employees for mee’nng expendn‘ure on: Thelr doy—’ro doy medlcol
expenses Tho‘r not requnre hospntdhzo’non Counsel for the opphconf :
con’rended ’rho’r presen’r opphcon’rs ore workmg under GE (Army)
Suratgarh 15 kms owoy from Surofgorh cn’ry ond there is no S’rofe

Governmen’r/locol body-hospn‘ol or d(spensory wlfrhln 5kms from radius

e e e e =



of their place of working. There is also no qualified private
hospifol/procﬁcenor available who can be appointed-as Authorized
Medical Attendant. Therefore, as per Govt. of India, Ministry of Health
and Family Welfare (MeH&FW) OM No. 514025/33/98-MS dated
18.01.1999 -all the efnployees of GE (Army) Suratgarh are enifiled fer

Fixed Medical Allowance as per CSMA Rules, 1.944. The respondent-

department s.qn'cﬁoned fixed medical allowance w.e.f. 01.01.2011 fo

‘ 31.12.2013 vide letter dated 07.02.2013. Ceunsel for the applicant
contended that when the Cenfrdl Govt. enhdnced fhis amount for

pens_ioners/femily pensioners, the cpplicqnfs through their Union letter

dated 18.06.2013 took up. the matter with the responden’r to grant-

Them FMA @ Rs 300/- pm eqUIvoIem‘ to The pen5|oner/fomlly

pensnoner ond the same wos forworded fo the hlgher ou’rhon’ry for

‘ ’ taking necessary action.’ He com‘ended that as ’rhe apphcam‘s fulﬂll 3

the condmon for grctn’r of FMA as |s evndenf from letter do’red
© 07.02. 2009 (Annex A/]) and lefter dc’red 07. 02 2013 (Annex A/5) ’rhe
applicants are entitied fo get FMA @ Rs 300/- p.m. w.e.f. 01 .09.2008.

Tne O.M. Annex A/2 noft including“rhe applieonfs who are ser\'/ving.in

. ‘l'jareasonoble and violative of Ar’ncle 14 and 16 of The Cons’n’ruhon of

Per com‘ro Mr Aleyo Singhi, counsel oppeormg on beholf of Ms
K Porveen counsel for the responden’rs com‘ended ’rho’r Annex A/2
|ssued by Gov’r of India is not qppllcoble for all civilian employees

therefore, the oppllconfs are not en‘rl‘rled for FMA @ Rs 300 p m. He

further com‘ended that the represemohon submlﬁed by The MES

2 ’rhe office of GE (Army) Su'ro’rgcrh is unreosonable "‘dr-bi’rrory, -



10
Workers' Union was for\/yorded,’ro"‘rhe CWE Bikaner for the decision on _

the issue.

6. Considered rival com‘en’rions of both the por’ries It is an
ddmlh‘ed fact that Annex A/2 is norL dppllCdee to the applicants but
it has been overred in the opphco'ﬂon n‘self that by not rncludrng the
serving persons in Annex. A/2 is vrolohve of Arﬁcle 14 & 16 of
éonsﬂ’rd’rion of India and in our'considered view when the

' pensioners/fdmily pensioners are getting the enhanced FMA @:Rs 300.

p.m. . there rs no redson ’ro no’r to. pdy The S|mrldr dmounrs to ’rhe- ke

opplrcon‘rs ol’rhough r’r is o prerogdhve of Gov’r of lndrd fo dpply n‘s OM-.' l

' ’ro dny por’rrculor co’regory of persons buT |’r is deﬁnn‘e Tho’r n‘ reqLinres

serious con5|derdhon ond con’rroversy/drs’rrnchon be’rween ‘working -
’ - ’_crvmdn employees of defence depdrrmen’r dnd Cem‘rol Gov’r

; ‘ ‘ ,Pensroners/fdmlly Pensroners resrdrng in ’rhe ored not covered under"

'CGHS ddmlnrstered by MoH&FW correspondlng heol’rh schemes-

ddmlnls’rered by o’rher Mrnls’rrres/Depor’rmen’rs is no’r reosondble or '

good Therefore, in v1ew of the overments mdde by boTh ’rhe porhes

: e propose to drspose of The OA wr’rh cer‘rorn drrec’rlons

: a T_ne"respiofnden'rs dre drrecTed’ro o'on'sid_er, -the’_-repr_es'en"roﬁon
smeiHe‘dlby The oppl:i'c'.o}n’rs 'fh"fhe ngh‘r thob’servoﬁons made 'by Qs,
C : 4 ’rho’r no reoson hds been explolned by the: responden’r depor’rmen’r ln rY
’rherr reply to’ noT ’ro lnclude The dpplrcorm‘s from dppllCdbrh’ry for Annex
A/2 dnd revise FMA To Rs 300 p m. when fhey dre belng pdrd FMA @ Rs
100 p m as per eorller rdre opplrcoble ’ro pensroners/fomlly pensroners
'The respondenfs are: drrecTed ’ro decrde The represem‘o’non of ’rhe »

dpplrcom‘ wr’rhrn 4 mon’rhs from the: do’re of recerpT of Thrs order

\
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T CERTIFIED TRUE CBRY T
Dated .. ..A,/.(S"/;’?om

. Spebmary Beuch. Todbowy,

??%WZ/'—\'




